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Coram:

~ Section of the Companies Act:

F'

A'ITENIANCE-CUM ORDER SHEET OF THE HEARING OF AHMEDAE

BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 03.11.2017

Name of the Company: S, Shankar
- Vs B
- Plethico Pharmaceuticals Ltd.

Leamed Advocate Mr. Raj esh Vaghafﬂya lfb ¥
present for Pﬁt:tloner Ncme present ﬁ:;r Respondent.

At request of Leamed Counsel for p;etisﬁmr;

 List the matter on 281 1.2017.

MANORAMA KUMARI
MEMBER JUDICIAL

_I}&tﬂd thzs the 3rd day of Nwember* 201 7

of the Cm anies Act, 2013
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